333 Re. Calling Attention [20 AUG. 1987 ]

SHRI SHIVRAJ PATIL: I was here only to
answer the clarification they had asked on a
particular point. On this point, I am not
prepared.

SHRI DIPEN GHOSH: We walk out in
protest.

(At this stage, some hon. Members left the
Chamber).

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORANCE

The devastating floods in Assam, Bihar, West
Bengal and some other parts ot the country
and the steps taken by Government in this

regard

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Now, we will take up the
Calling Attention. Shri Gurudas Das Gupta—
not here; Shri Chaturanan Mishra—not here;
Shri Suraj Prasad—not here; Shri Chitta
Basu—not here; Shri Kailash Pati Mishra—
not here; Shri Atal Bihari Vajpayee—not
here; Shri Pramod Mahajan—not here; Shri
Ashwani Kumar—mnot here. Shri Rajni Ranjan
Sahu.
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THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANK ARA-NAND):
Stir, as the House is aware, flooos of severe
intensity this year have caused damage
affecting large sections of our people in the
States of Assam, Bihar, West Bengal and
Jammu & Kashmir.
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In Assam, the Brahmaputra and its tributaries
have been in  spate  for most of the time ever
since the onset of monsoon; hi north Bihar,
practically all the tributaries of the Ganga have
been overflowing since the middle of July;
and in West Bengal, th, Ganga, Teesta and their
tributaries also have crossed the danger mark for
certain periods. For some time, a few rivers in

Orissa  and eastern Uttar Pradesh  also
have crossed the danger mark.  In Assam, the
river Brahmaputra at Guwahati and
Nimatighat  has crossed the highest flood
levels  observed in the past. Also, in North

Bihar, the rivers of the Adhwara Group at
Ekmighat (in Darbhanga), the  Bagmati at
Benibad and Hayaghat, the Burhi Gandak' at
Rosera, Samasthipur, and Sikanderpur (in
Muzaffarpur) the Kamla Balan at
Jhanjharpur, the Kosi at Easua and Baltara, and
the Mahananda at Jhawa have exceeded the
highest flood levels recorded earlier. 17 districts
in Assam, 22 districts In Bihar and 5 districts in
West Ben. gal have been affected by floods.

We have been in constant touch with the
State  Governments. According to the
information from the States, submergence and
breaches of embankments have taken place
which have affected an area of about 40.6 lakh
ha. and a population of nearly 20 millions.
The total value of damage has been placed at
about Rs. 480 crores. The reports indicate that
273 persons have lost their lives.

I had written to the Chief Ministers and the
Administrators of the Union territories well in
advance to take precautionary = measures and
prepare contingency plans to meet the flood
situation during the  soon season, officers of
the Centi Water ~Commission, Ganga Flood
Control Commission and the Brahma-1 putra
Board have visited the flood affected areas to
study the situation and discuss measures with
State Government officers. The Central
Teams have visited Jammu &
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Kashmir and Assam to assess the
situation and recommend relief measures
and assistance.

I visited Bihar on 16th August, 1987
and along with the Chief Minister and
State Ministers, made an aerial survey of
the flood-affected areas in North Bihar.
Some parts of flood-affected areas in
West Bengal near Farakka were also
covered. Senior Ofiicers of the Ministry
and Central Water Commission also ac-
companied me. Union Ministers have
also visited Assam and discussed the
flood situation with the Chief Minister
and others.

The Secretary, Ministry of Water
Resources took a meeting of the
Secretaries of the Irrigation & Flood
Control Departments of the various
States on 18th August and discussed the
current flood situation. It was decided to
finalise an action plan to meet the crisis
caused by the severe drought and floods,

The Central Water Commission has
established a network of 147 flood
forecasting stations on several major
inter-State rivers in the country. This year
2350 forecasts have been issued BO far.
93% of them have turned out to be
correct. They have been very-useful in
forewarning the people to take necessary
steps to minimise loss of life and

property.

The Centre has been extending special
loan assistance to Assam towards the
expenditure on flood protection and anti-
erosion works. From 1974-75 to 1986-87,
Central loan assistance of Rs. 140.50
crores has been released to the
Government of Assam and for the year
1987-88, an outlay of Rs. 21 crores has
been provided. An ad hoc advance of Rs.
5 crores has already been released on 22-
7-1987.

A major problem faced by the State is
due to breaches on the railway track and
roads which has
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hampered the distribution of relief
assistance and food supples An Force
transport aircraft and helicopters have
been pressed into service along with
troops and assault boats for rescue and
relief operations.

The main reason for the continuing
damage and losses due to floods is the
increased use and occupation of the flood
plains. To minimise losses, a Model
Flood Plain Zoning Bill had been
prepared and commended to the States
for adoption as far back as in 1975.
However, except for Manipur, no State
has so far enacted the required
legislation. The need for this legislation
is being emphasized from time to time.
The National Conference of the Irrigation
and Water Resources Ministers held in
1986 also recommended for such
legislation.

The long-term measures for flood
control comprise construction of major
reservoirs, watershed management and
river training works. The short-term
measures like embankments, drainage
channels, anti-erosion works would
contijnue to be taken for providing
reasonable protection. The assets thus
created require proper maintenance by
the State Governments.

Fortunately, the latest reports on the
current flood  situation reveal that the
rivers in spate have now Started
receding, but we have to remain
vigilant.

SHRIMATI BIJOYA  CHAKRA-
VARTY (Assam); Mr. Vice-Chairman,
Sir, I want to make just one mention. The
Hon. Minister has given a very wrong
statement. His statement is not well-
versed. He is completely in the dark about
the real flood situation in Assam. The
Minister mentioned only two places,
namely, Niyamati Ghat and Dibrugarh.
Niyamati Ghat is a very small place. The
truth is that entire Assam is under flood
waters, right from Dhubri down to Sadia.
Out of 18 districts, 14 districts are
virtually
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under complete water. The fact is that
Assam is now completely under a sea of
water. (Interruptions) Minister referred
only to the Brahmaputra. But the truth is
that ~U. the tributaries of the
Brahmaputra are also in spate.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Your name is there.
When your turn comes, you can speak.

SHRI CHATURANAN MISHRA
(Bihar): Sir, my name was not called.

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN) I called your name
tout you had gone out. I called other
names also but they too were not here. So
I called his name and he has called the
attention of the Minister. So let him
speak now and afterwards I will call your
names. (Interruptions)
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SHRI CHITTA BASU (West Bengal): Mr.
Vice-Chairman, Sir, the flood situation has
become very grim. As a mattter of fact, all the
Eastern States and North-Eastern States of the
country are today under the grip of a very
serious flood. According to information
available with me by this time 225 persons
have lost their lives on account of fury of the
floods and rail links to the North-Eastern
region of the country have been cut off.
Before giving some facts and suggestions
regard'ng other States, I would like to Stan
with the situation in West Bengal. Four
districts of the North Bengal and one sub-
division, namely, Siliguri of the Darjeeling
district are now reeling under the fury of the
floods. About 3 million people are affected.
The State Government is very serious to
provide for rescue and relief and also for the
rehabilitation. As a matter of fact, a large
number of relief camps have already been
opened and people affected by floods have
been provided with shelter. They are being
provided with food and other assistance
which are required by the victims. But the
State Government today faces certain fin-
ancial difficulties and these financial diffi-
culties are real. As a matter of fact, the State
Government's budget for the current year
1987-88 for the Telief work is of the order of
Rs. 11 crores and 75 lakhs. That is the total
budgetary allocation for the current year for
the State of West Bengal.

THE VICE-CHAIRMAN (SHRI
DESAI) in the Chair]

JAGESH
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Already out of that budgeted amount Rs. 8
crores have been spent. Therefore, only Rs. 3
crores can be spent from the Government
budgeted allocation. But the problem is very
big. Now, the Central Government has got the
responsibility under the Constitution. The
Central Goveffirnent is also to provide
financial assistances of the matching grants,
the amounts the Central Government wlil
have to pay or make available should match
the amounts which; are being spent by the
State  Government towards the relief
operations to meet the natural calamities. By
this time the State Government of West
Bengal should have Rs. 8 crores and odd for
meeting the expenditure of the relief work. Mr
Vice-Chairman, Sir, this amount has not yet
been made available. On this question another
very miportant question arises. The advances
made by the Central Government is generally
adjustable with the Plan assistance and by that
every Stale suffers because that amount which
is given for the relief purpose is adjusted with
the Plan assistances. I think the situation
needs revision of that policy and the Centre
should provide adequate financial assistances
for the States to meet the natural calamities.

Now, coming to Assam, as a matter of fact,
it is the most severly affected part of our
country. I must say that the Central
Government is very callous towards the relief
and rescue operation for the flood victims in
Assam. Sir, | have got information which says
that the Prime Minister wrote to the.
Congress-I President of Assam that the State
Government of Assam had not sent any report
on the damages caused by the floods to the
Centre. This is not a correct approach and it is
not also a correct act. It is, I will say, untrue
and the Prime Minister should not have
written that kind of a letter to the Congress (i)
President of Assam while there is a
constitutionally formed Government in
Assam, whatever might be the Government.
(Interruptions)

SHRI DHARANIDHAR BASU-
MATARI 'Assam): May I inform the hon.
Member that the Government of Assam have
submitted two memoranda... f Interruptions)

SHRI CHITTA BASU: Whatever might be

the nature, of the Government, whatever
might be the complexion of the Gov-

[20 AUG. 1987]

to a matter of Urgent 350
Public Importance

ernment it is after all a Government elected
by the people and the Prime Minister
overrides the Congress President overrides
the head of the State Government and says
that the people of Assam are being victims
because of the inefficiency of the
Government of Assam. (Interruption)

SHRI BHUBANESWAR  KALITA
(Assam): May I know the source of your
information?

SHRI CHITTA BASU: This letter written
by the Prime Minister has been published in
Assam Tribune on 31st July. The Assam
Tribune published this letter of the Prime
Minister. The fact is that the State
Government of Assam has prepared a
detailed.. . (Interruptions)

SHRI DHARANIDHAR BASUMATARI
: The Assam Tribune is controlled by the
Assam Government. Therefore, they may
write whatever they want to write.

SHRI CHITTA BASU: Anyway, I have
seen it in the Assam Tribune. The fact is
otherwise. Here is my charge. The Assam
Government had prepared a detailed report of
the damages caused by the floods and they
submitted a 46 page memorandum by July
19. I do not know the other case and they
submitted it to the Union Ministry of
Agriculture and they demanded central
assistance of Rs. 30 crores to meet the
immediate urgent needs. (Interruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Let Sim speak, 1t is for the Minister
to reply.

SHRI CHITTA BASU: 1 know that the
Assam Government demanded Rs. 30
crores immediately to meet the situation. It is
the Minister who has to say how much of
assistance has been made available to them.
Now, there is another instance of callousness.
This hon. Minister Mr. B. Shankaranand
told Parliament sometime ago that nearly
50 per cent of 3.15 million hectares of
geographical area in Assam identified as
flood prone area has been afforded protection
by the end of 1986. This report is mentioned
in the Hindu editorial of July 15, 1987. Mr. B.
Shankaranand made a statement in the
Parliament saying that 50 percent of the flood
prone area of Assam has been protected.
Now, they will give the. actual magnitude of
the damages. Mr. Basumatari, if you are
honest and sincere, you can also
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give the detailed damages caused by floods in
Assam, Therefore, what is the claim? This
Minister claims that 50 per cent of the
geographical area of Assam has been
protected against floods and in 1987, June,
July and August, there were damages of
immense magnitude caused by floods. They
should have some shame. This kind of irre-
sponsible statement is being made in the
Parliament. (Interruptions).

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The Minister will reply to
it. Why do you worry. Mr. Basumarari about
that? Whatever he says, the Minister will
reply.

SHRI CHITTA BASU: Therefore, the
Statement cannot claim any credibility. Now,
Mr. Rajesh Pilot who happens to be the
Surface Transport Minister of the Union
Government, was kind enough to visit Assam.
He said, there should be a permanent solution
of the problem. Yes, AGP or everybody in
Assam wanted a permanent solution of the
problem. As a matter of fact, there have been
some steps taken for a permanent solution of
the problem. That is, by taming, harnessing
the river Brahmaputra. Sir, you would know,
under an Act of Parliament passed in 1980, a
high-powered body has been set up to
formulate a Master Plan for the Brahmaputra
Valley and that project covers flood and bank
erosion control, drainage improvement and
utilisation of water resources. As a matter of
fact, it is the responsibility of the Union
Government to see that it is implemented. My
charge against the Government is that no step
has been taken for the implementation of that
Master Plan which has already been prepared
by the high-powered committee. And now,
Sir, what is the potential of the Brahmaputra?
He is called a river of sorrow. But he may
become a river of prosperity not only of
Assam but of the entire north-eastern region
including West Bangal and Bihar. Tht power
potential is enormous. If the Brahmaputra
river is properly harnessed, the power
deficiency not only of Assam but of all the
northeastern States and West Bengal and
Bihar can be removed. And that will provide a
new process or new tempo in the indust-
rialisation in Assam and other neghbiur-ing
States. Sir, my definite and specific
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question is, what the Government of India
has so far done for the implementation of the
Master Plan prepared by the high-powered
committee?

Lastly, Sir, I will make only a few
sentences regarding Bihar. I find that an hon.
Minister was pleased to have an aerial survey
of the affected areas of Bihar. A detailed study
of the damage to Bihar has been made by the
hon. Member opposite and Mr. Chaturanan
Mishra on this side. I would not like to repeat
those things. According to the statement issued
by the hon. Minister, Shri Shankaranand
"Bihar situation is grave" and he says that
Bihar should, must, get the maximum Central
assistance. They have not so much sympathy
for Assam. They have got  this sympathy for
Patna because they have a to rescue their Chief
Minister Mr. Bindh-eswari Dubey. The hon.
Minister rescued him from the wrath of the
masses  of Bihar. He made a statement that
Bihar needs, deserves, large quantities of Cen-
tral assistance, to lift Bindeshwari Dubey from
the morass. [ am happy that the hon.
Minister has been very sympathetic to Bihar.
Bindheswari Dubey will go, either you
give money or you do not. But I quite
appreciate that you have taken a very
sympathetic view of Bihar. Why you have not
taken that sympathetic view towards
Guwahati, towards the people of Assam?
Why you have not done anything for the
relief operation in West Bengal? Because West
Bengal State  has already spent more than
eight crores, he has also to pay an equivalent
amount. Is that amount not available to the

Government of West Bengal? And
the Central Government also has
some responsibility to the State of

West Bengal. Regarding Bihar if you are
so kind, kindly show the results of it. It
should not be an exercise of speech-making.
How much amount have you already made
available to the Bihar Government to meet
the situation? What kind of relief have you
already made  available to  the Bihar
Government to meet the situation? I hope the
honourable Minister ~ will  give specific
answers to these specific questions-one set of
questions in regard to West Bengal, another
set of questions in regard to Assam and a third
set of questions in regard to Bihar. Thank
you.
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"The twin problems of floods and
drought in Bihar have resulted in a loss of
about 12 lakh tonnes of foodgrains worth
nearly Rs. 400 crores according to the
Director of Agriculture, Shri B. A. Ram.
"Shri Ram says that while crops worth
about Rs. 350 crores had been damaged by
floods, drought has affected crops worth
Rs. 35 crores.
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Shri Shankaranand told that 'he situation
here was very grave and warranted Central
assistance. He said that he was fully
convinced that of all tha States currently
reeling under the impact of floods, Bihar is
the worst-hit.
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"The Minister, who held detailed dis-
cussions with the Chief Minister, the
Irrigation Minister, the Agriculture Min.
ister and the Chief Secretary before
undertaking the aerial survey, expressed
his satisfaction over the relief and salvage
measures undertaken by the State
Government to meet what he called
Nature's curse."”
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SHRI NAGEN SAIKIA (Assam): Mr.
Vice-Chairman, Sir, I have heard the
statement read out by the hon. Minister and
to me the statement is one of the inadequate
accounts which I have ever heard. It could
not give even a glimpse of the grave
situation faced by Assam, Bihar and West
Bengal. Actually, Sir, Assam is under water
for the last two months. From the 25th June,
the first wave of floods started and by 25th
July the whole
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State practically was reeling under water. From
Dibrugarh in the east and to Dhubri in the west, all
along, the Brahmaputra is still above danger level
and the Minister states that this is the position only
between Gauhati and Niamati ghat. He said and I
quote: In Assam the river Brahmaputra at Gauhati
and at Niamati ghat has crossed the highest flood
levels observed in the past. Sir, it is not a well-
versed statement. The fact is that all the tributaries
also began to rise simultaneously. The rainfall in
Dibrugarh town during the first three weeks of
July was the highest during the last fifty years.
Dibrugarh, Lakhimpur, Sonitpur, Sibsagar,
Jorhat, Nagon, Karbi, Anglong, Borpeta, Kamrup,
Nalbari, Dhubri—practically all the districts have
been affected badly by these three consecutive and
the most devastating floods. There were many
breaches of the embankments of the Brahmabputra
and some of the major tributaries also. Train
communications and road communications are
still disrupted About 50 human lives  have been
lost and more than 15 thousand cattle heads
are lost. And about 10 lakh hectares of crop area
has been damaged.

The most badly affected area is Majuli, the
biggest river island in the world. Even airdropping of
foodstuffs could not made for some days in those
places. Army was employed to rescue the marooned
people. Lakhs of people are taking shelter on the
PWD roads, embankments and dykes. About 1077
camps have been opened by the State Government.
The State has faced the damage of a minimum of
about Rs. 600 crores in total in these floods. One
cannot imagine the gravity of the situation by sitting
in Delhi.

Sir, we are very sorry to find that the Prime
Minister could get time to visit all places in the
country even when there have been some minor
happenings; but he being the head of the
Government could not get time to visit Assam in
these most critical days of the State. The State
Government with all its might and right has been
giving relief to the affected people. The passive
attitude of the Central Government towards the
sufferings of the people of Assam has no excuse at
all. Such an attitude is
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anti-human and against the solidarity and
integrity of the country also.

Sir, I have been feeling since the days of
my joining the House that the cause of Assam
is always neglected. The Central Government
tried to establish that the Government of
Assam did not supply information about the
floods in time. My friend Shri Chitta Basu
has stated in his speech and I would like to
draw the attention of the House to the
memorandum submitted by the Government
ot Assam on 19th July and 7th August, giving
a full and comprehensive account with all
necessary data, which is in the hands of the
Central Government. I urge upon the Gov-
ernment to release the amount shown by the
State Government in its memorandum
prepared very realistically and scrupulously.
Moreover necessary supply of foodstuffs and
medicines should be made available
immediately. As you know, after the floods
there is always the danger of epidemics. I
also urge upon the Government to take
necessary steps to prevent floods and thereby
protect the life and property of the people of
the State.

The All Assam Students' Union have a
programme of one day fasting in protest
against the passive attitude of the Government.
The Assam Gana Parishad has also decided to
stage a dharna in Delhi tomorrow at Boat
Club. I request those who feel sympathy for
the people of Assam to join us.

I want to know can the present Central
Government be called the people's Govern-
ment, which is showing its back to the people
when they are in untold misery and agony
Will the Government allow the floods to
create this scene every year in these areas?
The Brahmaputra Board was constituted with
a view to controlling the Brahmaputra and
producing hydel power, as my friend, Mr.
Basu has stated in his speech. The Board has
submitted the master plan on 30 December
1966, but still the Government is sleeping
over those papers on the plea that it would
have to be examined once again.
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I want to know whether it is a fact that the
hon. Minister of Water Resources is not in
favour of implementing this scheme; whether
it is also a fact that the CWC is also inimical
to it for reasons best known to them. If not,
why this delay on the plea of examining and
re-examining the whole scheme and thus
allowing people to suffer? The Government,
specifically the Ministry of Water Resources
is playing games with the lives of the people
of Assam. Such inimical attitude would invite
more and more trouble. The people in Assam
are fighting against the paws of death.

I urge upon the Government to realise the
gravity of the situation and release the funds
that have been demanded by the State
Government immediately for telief to the
flood-affected people. One Indian poet, K. R.
Rao, wrote in his poem THE VICTIM

"I sat in the Noah's ark of my
thought

When the human bodies rolled in the
flood.

Like the logs of wood, and Ministers
made an aerial survey of death.

What could a poet do?
I am muted like a rock—
another flood affected victim.

I draw the attention of the House and of the
Government to this grave situation prevailing
in the State and request for immediate
necessary steps. Thank you.

SHRI MOSTAFA BIN QUASEM (West
Bengal): Mr. Vice-Chairman many hon.
Members have already discussed the impact
of the devastating floods which have engulfed
vast areas of Bihar, Ajsam, West Bengal and
some parts of Jammu and Kashmir. Just now,
Mr. Nagen Saikia gave an idea of the
devastating floods in Assam. I will take some
time to refer to the latest flood situation in
West Bengal. The number of people affected
in West Bengal, district-wise is: In West
Dinajpur, it is 20 lakh; Cooch Bihar—
6,20,000; Jalpai-guri—it is 3,75,000 and
almost the same number of people have been
affected in
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the district of Malda, and nearly 8 lakh people
have been forced to take shelter in 1565 relief
camps opened in these 4 districts. West
Bengal Government with its resources and
with the help of pauchayats and other agencies
are doing its best to cope with the problem and
to stand by the people wich relief and
rehabilitation measures. What is more, out of
the mandatory budgetary allotment of Rs.
11.75 crore for this year, the West Bengal
Government have already spent Rs. 9 crore
and so far as my information goes, some four
days ago, the West Bengal Government did
send an urgent telegram to the Government of
India to immediately release its mandatory
allotment to the Government of West Bengal.
I would like to put it on record that the Central
Government has not yet sent its team to West
Bengal to assess the extent of damage and the
needs and requirements of the State, of
financial assistance. 1 would urge upon the
hon. Minister to send the team immediately
because very little help could be rendered
when the flood is over or when the calamity
comes to an end.

I am pained at the somewhat casual
statement of the hon. Minister. The statement
itself betrays a lack of serious concern on the
part of the Government of India to go deep
into the problem of floods in our country and
to evolve effective measures to meet the
challenge of floods. In regard to floods and
the flood-affected people in our country, there
is a repetition of the same old story. Every
year, there are floods in different parts of the
country. Rivers overflow. Embankments get
breached. Villages and the inhabitants of
those villages get marooned. Some relief
works are started by the State Governments.
Aerial surveys are made by the State
Government and Central Government
Ministers. The State Governments send
memoranda to the Central Government for
assistance. The Central Gov-fnment sends
study teams quite reluctantly and a paltry sum
of assistance is paid to the State Governments
by the Central Government. And we inside
Parliament, when the Monsoon Session is
summoned, we, from the Opposition, demand
a discussion on the flood situation. The
Government
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reluctantly agrees to the discussion. We raise
points, ventilate the grievances of the people
who are affected by floods. From the
Government side, the hon. Minister
concerned just gives a face-saving repiy. All
these ihings happen inside Parliament and
every.hing ends inside Parliament and Hoods
recur every year outside Parliament, in
different parts of the country. No real
attempt is made by the Government to find
an effective solution to the problem.

There are certain permanent flood-affected
areas, flood-prone areas, in our coun-iry.
What is agonising, Sir, is that—you must be
knowing—the  flood-prone  areas in our
country are increasing One information says
that at present, the total flood-prone areas in
our country comprise 65 minion hectares.
Ten years ago, it was 40 million hectares.
During this period of ten years, there has been
an increase of 25 million acres in  the flood-
prone areas. There has also been a
corresponding increase in the extent of damage
because of floods. I will just take one
minute  to give the figures. The extent of
damage, in  monetary terms, in 1983
was Rs. 2,491.60 crores. In 1985, it
was Rs. 4,059.26 crores. In 1986, the figure
was Rs. 3,472.20 crores. Thus the extent of
damage is also increasing year after year
This is because we have not been able, as yet,
to find an effective solution to the problem. I
do not say that there has been no action on the
part of the Central Government and the  State
Governments in regard to flood control
measures.  But what remains to be said
is that up till now, our action on and achieve-
ment in flood control measures continue to
remain pathet'cally slow and meagre. I
would like to point out  that the Sixth
Five-Year Plan envisaged a target of 4 million
hectares for protection from  floods But at
the end of the Sixth Five-Year Plan period,
the phyiscal coverage achiev-ed has  been
roughly 2 million hectares. The target
proposed in the Seventh Five-Year Plan for
flood protection is 2.5 million hectares. May I
know from the hon. Minister, what has been
the actual physical coverage up till now in the
Seventh Plan?
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Now, Sir, one major reason for the
slow progress in flood control measures is
our country is that when schemes in regard
to flood control are sent by the State Gor-
cuunents, there is an inordinate delay on
the part of the Central Government in
according approval to the schemes sect
by the State Governments. I would just
cite one example from the State of West
bengal. You must be knowing that con
tinuous erosion of the banks of the river
Uanga near Farakka is posing a serious
threat to 11 blocks of Murshidabad Dis
trict in West Bengal. The Farakka Bar-
-age autnorities prepared a scheme ana
lent it to the Government of India, long
ago, for approval, but no green signal has
been given by the Government of India
to the scheme. Sir, you would agree that
major flood control measures cannot be;
implemented by the State Governments
themselves  because of  constraint
of funds. Uuless sufficient, adequate and
timely financial assistance flows from the
Central Government, State Government are
not in a position to complete their projects.
And the attitude of the Government of India
towards the State Governments in this respect
has been none too happy during these years. |
would like to say, rather I am constrained to
say that me behaviour and attitude of the
Government of India towards the States run
by non-Congress (I) Government have been
particularly uncharitable. I would just, point
out one example. Sir, you know that the
Government of West Bengal ha.3 already
spent a huge sum of Rs. ISO crores on the
Teesta Barrage project and it has been
constantly appealing to trie Government of
India, it has bean ccrs tantly requesting the
Government of India to allot funds for this
project. But you will be astounded to know
that during these years while the Government
of West Bengal has already spent Rs. 180
crores, the Central Government has allotted
only Rs. 5 crores. I would request the hon.
Minister to ponder over the issue seriously
and allot immediate fund for the Teesta
barrage project.

(Time bell rings). This is my penultimate
point, with your permission. The problem of
flood in Assam is somewhat different. It is
highly critical. Hon. Members have
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dwelt upon this and I am not going to say
something new. Sir, as a result ot an Act of
Parliament the Brahmaputra River Board was
set up. It was called upon to prepare a master
plan for the Brahmaputra Valley, So far as
my information goes, that Board has airetuiy
prepared master plan part I and it was seal to
the Central Government for its approval. And
my information also says that the Central
Government has not yet accorded approval to
that master plan. May 1 know from the
Minister, what is standing in the way of the
Government to uccord approval to that
master plan?

Another point which I would like to refer is
this. Itis common knowledge and what is
more, the Seventh Plan document in Vol. 2,
page 84, para 3.73, admits that the
intensity of floods in the various river basins
is very much determined by the extent of
denundation of forests and lack of
other conservation measures in  the
catchement areas leading to heavy soil erosion
and heavy siio load in the rivers and existing
reservoirs.  The  importance of  soil
conservation and afforestation in the
catchement areas of such river valleys for
reducing the flood havoc was particularly
recognised in the Fifth Plan and some
schemes of watershed management were
taken up in the Himalayan region during
the Fifth Plan. = The Sixth Plan emphasized
the necessity of extension of such schemes to
other basins.  But practically, Sir,
nothing has happened in this respect during
the Sixth Plan. Now we are almost in the
mid-way of  the Seventh Plan period. May
I know whether by this period of the Seventh
Plan any such schemss for watershed manage-
ment for the river basins in the chronically
flood prone areas have been taken up or not?
I wantan answer from the hon. Minister.

Before I conclude, I would like to say, what
is actually lacking in our country is a
comprehensive and sincere approach on the
part of the Government of India to meet the
challenges of recurring floods In our country.
Ad-hocism in flood control measures did not
pay us any dividend in the past and if will not
pay any dividend
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to us in future. In recent years the Gov-
ernment is very much bent upon evolving
newer and newer policies education policy,
labour policy, etc. etc. May I ask the hon.
Minister why you did not think of coming out
with a comprehensive Hood control policy so
that ultimately you may be in a position to do
certain good to the flood affected people of
our country, with these words 1 conclude.
Thank you.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Dr. Bapu Kaldate. Not there. Shri
Aladi Aruna.

SHRI RAM AWADHESH SINGH
(Bihar) : What about myself?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): You will be the last, because you
were not there when your name was called.
Now when the whole list is over, you will get
a chance.

SHRI NIRMAL CHATTERJEE (West
Bengal): Let him not be the last. Permit me to
be the last. I will take only one minute of
your time.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): No, please.

SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu): Sir, floods
and drought are permanent features of our
country. Every year we are spending several
hundred crores of rupees on the people who
are affected by drought and floods. This year,
Assam, Bihar, West Bengal and Jammu have
been affected by floods. The Government has
taken some steps to reduce the misery of the
people. In West Bengal more than three
million people have been affected in West
Dinaj-pur and Malda districts. In Cooch
Behar district alone, nearly 80,000 families
have been affected. In Bihar also, the floods
have been unprecedented. The hon. Minister
has visited the area and assured help to the
maximum extent. In Assam the flood position
is very serious. It is unprecedented and has
created a new record in the level of water
reached. In Assam, the Govrnment has sought
help to the extent of Rs. 140 crores. But
unfortunately
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they have not received adequate help from
the Cenre, according to the Chief Minister.
He has stated that they have only received
Rs. 14 crores from the Centre. He has also
stated at the same time that nearly 25 lakh
people have been affected in 2716 villages
and standing crops in 1.78 lakh hectares have
been damaged, costing more than 28 crores
of rupees.

The flood situation in various States is
very severe. Every year we are taking steps to
reduce their misery. In the statement the hon.
Minister has stated that the long-term
measures for flood control compr se
construction of major reservoirs, watershed
management and river training works. We
have no difference of opinion about these
proposals. But at the same time linking of
rivers is the only solution to get over this
calamity of floods every year. If you see how
much we are spending every year on floods
and if you prepare a project for linking up the
rivers, it will be more helpful than spending
large amounts on flood control. Dr. K. L. Rao
had submitted a plan for linking up so many
rivers - 1 ke link'ng of the Ganga with
Mahanadi, Mahanadi with  Godavari,
Godavari with Knshna and Krishna with
Cauvery. It is an "mport-ant proje:t and must
be taken into consideration- This is a
permanent remedy to get over the calamity of
floods, but unfortunately it has not been taken
into consideration.

Sir, in India the average rain fall is
very poor — it is merely 1050mm. At the
same time even in cropping areas it is
only 750mm. The availability of water
per head in India, compared with that
in other countries, is very poor. Ac;or-
ding to Water Commission, the availability
of water per capita in India is 3200
cubic me res per year. At the same
time in U.S.A. it is 8600, and Japan
6,500 and Russia 17,530. But
our availability of water per head in India is
only 3,250. But we get more water only from
the Brahmaputra. If you minus that quantum
of water, the per-capita availability of water
in India is mere only 400 cu. metres. That is
why, we must take more care in the
management of water. That is why it has
been considered that water is wealth. In
Tamil Nadu also
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Tiruvalluvar has clearly stated that world
will not survive without water. So, proper
management of water is necessary. How far
have we taken steps for proper management
of water?

Sir, the Chairman of the Central Water
Commission has clearly stated that evapo- ration
is the forgotton enemy of water sources because
we are not serious about evaporation of water.
We must have more concentration on how to
avoid evaporation of water because in our
administration we are not taking any serious
steps to avoid evaporation. Therefore, Sir, in
flood situations we must come forward to extend
help to the State Govern-mens.

The Chief Minister of Assam has comp
lained about the Centre not co-operating
with the State. More than that, he has 1
stated at he has given instruction to the
departments not to celebrate the Indepen
dence Day. To that extent they have taken
the decision. To avoid that ugly, adverse
effect, proper steps should be taken by
our Government.

With these observations, Sir, I conclude.

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): Thank you very much.
Shri Bhubaneswar Kalita. SHRI
BHUBANESWAR KALITA: Mr. Vice-
Chairman, Sir, this year the nature is not very
kind to this country because while we see the
serious drought situation in some parts of
India, we also see the devastating flood
situation in other parts of the country.

Sir thousands of hectares of crops have
been damaged during these floods in Assam,
Bihar and West Bengal. Thousands of houses
and cattle heads have been washed away.
Lakhs of people have been rendered
homeless. Above all, about 150 human lives
have been lost. Sir, uptill now, there are three
spates of floods which have occurred in
Assam. Since the last two months, due to
incessant rainfall almost all the rivers are
inflated, and people of every walk of life are
suffering in the State.

Sir, about Bihar and West Bengal my
previous speakers have spoken intensively.
Due to shortage of time, I will confine myself
to the situation in Assam. In Assam we are
facing one of the worst floods this
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year. Flood is a perennial problem in Assam
and the North-East. But this time it is one of
the worst because practically the whole of
about 800 km. of the Brahmaputra valley is
under water due to three spate of floods
during these two months.

Sir, according to the latest information, the
damage caused by the floods is, at least 9.29
lakhs hectares of land comprising 4,440
villages have been affected by the floods till
the other day, out of which 1.59 lakhs
hectares are cropped areas. About 31.30 lakhs
of the population in these areas have been
badly affected in Assam alone. Besides, the
loss of cattle is about 38.846 lakhs. Sir, the
embankment etc., has been breached in 33
places and the communication has been
disrupted in 35 places. Today, Assam and the
whole of North Eastern region is cut off from
the rest of the country.

A central team has visited these areas
before a few days. I think, they have sub-
mitted their report by now. What we want is
generous financial assistance for Assam and
also for Bihar and West Bengal. This
financial ~ assistance should be sent
immediately. The hon. Agriculture Minister,
Shri Dhillion has already visited the flood
affected areas and our hon. Prime Minister
has sent this hon. Minister and a Central
team. [ take objection to what an hon.
Member has said that our Prime Minister has
not cared for the flood victims in that part of
the country.

Sir, there are reports that some Gov-
ernments in the earlier years did not make
proper use of the assistance offered by the
Central Government. The Government
should take proper steps so that no such
things happens this year. But we must also
remember one thing that for this the people
of those States should not suffer.

The basic question is, why these floods occur
every year? The increasing intensity of floods
every year is not an illusion. The total estimated
cost of flood damage since 1953 is well over Rs.
10,000 crores at the current prices. It is twice the
value of the IMF loan taken by the Government
of India earlier this decade. Now, about Rs. 900
crores have been earmarked for flood control

measures during the Seventh Plan out of which

Rs. 167 crores have already ' been spent in the

last year.
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The basic cause of floods in Assam is
Brahmaputra river and its turbulent tribu-
taries. If we do not control these rivers, then,
it will always remain as a regular
phenomenon. We were happy when the
Brahmaputra Board was constituted. I am told
that the Board has drawn a master plan. But
there is no money to execute that master plan.
So to control Brahmaputra is a huge task and
it requires a lot of money. I have read that the
first report of the Board has been received.
May I know from the Minister what action
has been taken on that report? The previous
incumbent to the hon. Minister has said that
they would require Rs. 1,000 crores to control
the river Brahmaputra. My request to the hon.
Minister is why cannot you have a long-term
plan stretched over 20-25 years? Why cannot
you allocate some money over such plans
annually or in five years and start the work
from now onwards? Sir, what you need is an
integrated policy for control and prevention
of floods. Sir, despitei years of experience,
we do not have an integrated policy on that
though all the major rivers flow through more
than one State. We do not have an integrated
plan. It still remains a State subject.
Moreover, Sir, though there are various
Departments and local administration we
prove woefully incapable of transmitting and
warning about floods, educating vulnerable
population, training disaster managers,
maintaining supply lines, evacuating affected
people and undertaking rehabilitation works.
Sir, the miseries of people are rising every
year. They are suffering in Assam. Bihar.
West Bengal and Jammu & Kishmir. We do
not know it may spread to U.P. and many
other States.

My humble request to the Government is
that immediate financial assistance should be
rushed to the affected people in Assam, Bihar
and West Bengal. In Assam now it is too late
for cultivation of Kharif crops. So liberal
financial help should be provided for
cultivation of Rabi crops. All efforts should
be made to help improve the economic
conditions of the small and marginal farmers
who have lost their everything in the floods.
Sir, finally, my humble request to the
Government is that it should take some
measures  to
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tackle this problem on a permanent basis. With
this, I conclude.

SHRI YALLA SESI BHUSHANA RAO
(Andhra Pradesh): Mr. Vice-Chairman, Sir, it
is a sorry state of affairs every year. We have
floods in one part of the country and in other
pari of the country, we are having drought.
This is a phenomenon nature has bestowed on
us and also, nature has got its fury. But
unfortunately, we are not coming to the state of
modern age or technical age. What I feel is, in
the old days when people were afraid of floods
or any natural calamity, they used to leave it to
God. But in an advanced country, in an
advanced thinking, when we are thinking of
computers and other things, what are we doing
about floods and droughts' That is my
question. I am sorry to submit, as my hon.
friends have submitted just now, that the
position of flood affected States is grievous
and the sufferings of the people are
indescribable. My only question to this
Government is; have you ever thought of any
plan to stop floods and use the water for
irrigation purpose in this country? What is the
major problem that India is having? It is to
provide water to our lands, to our masses. For
this, India is required to make the proper use of
water and proper harnessing of water res-
ources. Before me, my hon. friend stated that
there is a plan by Shri K. L. Rao -to link the
water of the different rivers from Ganga to
Cauveri to avoid floods and for the maximum
use of water for irrigation purposes. What
happened to that plan? Are you accepting that
Plan or rejecting that plan? If you are rejecting
that plan have you got any other alternative
plan? It may be something you are giving and
you may give every year but this is not a policy
of the enlightened Government. So, 1 would
request, have a plan right now. Mr. K. L. Rao's
plan is rejected. Then have a long term plan.
JO year or 50 years plan. Let the water
resources of this country be utilised in the
optimum way. That is the only service which
the Government can do to the farmers of. this
country, to the vast masses of this country. So,
my question is: have you got any plan? If there
is any plan, how long you will take to
implement it? There are so many
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plans submitted by the States for irrigation
purposes to harness the river waters in
different States. Government should consider
them. As far as Brahmaputra Board is
concerned, our friend said, what happened to
that plan? They have submitted a plan. If you
can 30 something on that plan, this situation
might not have arisen. As our own experience
shows, in South India floods are rare but in
Andhra Pradesh Stale, river Godavari is
tunous. Last year, we had tasted the fury of
Godavari. The Andhra Pradesh Government
has submitted a plan to the Union Government
to see that floods can be prevented. They have
asked for the funds. Likewise, the Poiavaram
Project on Godavari is there. If it is
constructed, floods can be avoided to a great
extent, It is pending with the Central
Government for long. Shri Anjiah laid the
foundation stone of this project. But the
Centre, will never give any permission to any
water resources plan. They have got their own
plans. So, my submission is let the
Government awake and see that this sort of a
situation which is a regular feature in the
Indian context, is avoided to the extent
possible. I would also like to know from the
Government as to how much money was spent
by the Government during the last 30 years on
the flood control measures. I would like to ask
how much money the Government spent, for
the last twenty years, on flood relief. How
much money you need for the Master Plan?
Just consider how much worth of crop was
damaged for the last twenty years by floods. If
you calculate it, it will be known that a Master
Plan is necessary. I think the Government will
take serious steps in this matter. With these
remarks, I conclude, Sir.

PROF. (MRS.) ASIMA CHATTERJEE
(Nominated): Mr. Vice-Chairman, Sir, I have
heard the statements of all the hon. Members
and it appears to me as if they think that the
Central Government is responsible for
inviting this natural calamity, which is not
the case. Natural calamities are natural
calamities, after all. This year the flood
situation is really grim and fearful although
floods have become a perennial problem in
our country. Vast arecas of Assam, West
Bengal, Bihar and parts of Jammu and
Kashmir have been
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ravaged by floods causing misery to the
people living there. In West Bengal, West
Dnajpur, Malda, Jalpaiguri and Cooch Behar
Districts and trie plains of Dar-jeeling have
been badly affected. West Dinajpur cannot be
approached by any route, neither by road nor
by rail and similar is the situation in Bihar
and Assam. For relief operations, air-force
transport ai: craft and helicopters have been
pressed into service by the Centre. But in
many places, the assistance is not reaching.
The picture is indeed harrowing. Troops and
voluntary organizations, including social
welfare organ.zations, have rushed to these
places for rescue and relief operations.

In Aaam, the river Brahmaputra has caused
great havoc destroying human lives and
washing away domestic animals. In West
Bengal, jute, paddy, vegetables and various
crops have been heavily damaged. Fodder for
cattle and food for human consumption have
been spoilt to a great extent. Now, there is
the danger of epidemics breaking out and
immediate measures have been taken by the
States and by the Centre to provide food,
medicine and clothes to the flood victims. To
prevent this natural calamity, measures are to
be taken so that in future this is not repeated
and this needs careful analysis and
investigation of the problem. I would say a
few more words and with, these 1 would
conclude.

Most of the States have not implemented
the recommendations of the National Flood
Commission even though a decade had
passed. Till today, not a single State had
passed the Flood Zonal Bill into law a model
of which was circulated by the Centre to the
States in 1975. Due to the vast expanse of the
river Brahmaputra with its changing course
due to short length and high pressure of water
mixed with boulders, crude and silt, all the
normal methods of flood protection have
been useless. In Bihar, the water level of the
Ganga is said to rise between Buxar and
Mokameh by as much as nine metres in the
monsoon thereby effectively sealing off the
mouth of numerous tributaries. Precisely at
that time, these tributaries are flowing with
huge waters. Partly this happened due to the
rise in the river-bed. All the



375 Re. Calling Attention

[Prof. (Mrs.) Asima Chatterjee]
ingredients of water flow the monsoon
outburst and huge snow melt from the
Himalayan Range, the silting of the river
bed which makes the river basin shallow,
have caused this flood situation worse in
our country. All these factors narrated
above are obviously responsible for flood.
so Hood control should be carefudy studied
and measures need be taken. No system
will work unless we provide inter-river
connections, removing silt from river-bed
making the river basin deeper to accommo
date surplus water during the monsoon.
These can be done by each and every
State. They never take up all these
jobs. These have to be done in
future. Afforestation along the
banks to avoid soil erosion and to promote
60il conservation and changing courses of
rivers by digging channels should also be
taken up in order to avoid floods. In this
context I would like to mention that Prof.
Meghnad Saha, Ex M.P. who had dealt with
this problem for many, many years had
written a document, had published a
document, and he had mentioned in detail,
what steps should be taken in order to avoid
this flood situation. I think this document
should be consulted. This document should be
available, in the Saha Instiiute of Nuclear
Physics. However, a Centrally-sponsored and
implemented long-term scheme of inter-
connecting river links, barrages, canals and
strategic embankments with dredging of
rivers on the, one hand and promoting
afforestation on the other hand, will help
prevent such havoc of floods in near future.
Thank you.

Iqmavan  (»f wiw Td)
T TR waaw (58 | WuE ®id e
g1

ot T wanw fwg o & Sfww
FEAT |

geamera (st Wi Fg)
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=
s |

it T waaw Tag . wEAE S9-
qwremes wawd, v g SED
gt were o (e & v 7
duz ¥ 9@ qreAr STEAr w1 g ag
¥ @y ®, arg a0 fadifasr & g4 ¥,
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FT IS T AAT K190 Fo gy

THE  VICE-CHAIRMAN SHRI
JAGESH DESAI): Now the Minister
will clarify the points raised by the hon.

Members.

SHRI B. SHANKARANAND: Mr. Vice-
Chairman Sir, I thought I could get a little
more time to deal with (he points raised by
the various Members.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): You can take your own time.

SHRI 13. SHANKARANAND: Sir. some
Members who took part in the debate, spoke
in anger, some spoke with agony, a few with
anxiety and concern. Some chose to criticise
the Government that we have discriminated
against certain States because they are not
Congress-ruled Sates, Political motivations
were attributed to the Government and
especially to me because I could not visit
Assam and West Bengal this year. Some of
the Members raised, according to them, very
important points, such as whether we can
control the floods completely and whether we
can have some permanent solution to avoid
floods. Sir, I do not know whether we can
avoid floods completely. Why do floods
occur? I need not explain that to the House.
One of the Members said that he was caught
in the floods along with his family members
and perhaps he has more flood experience.
We cannot completely avoid floods as long as
these areas, specially Bihar, West Bengal and
Assam receive heavy precipitation every
year. Many of the rivers, specially in Bihar
bring not only water but silt and soil from
Nepal. Then what can we do? We can at least
try to minimise the damages, regulate or
manage the floods, take some flood-control
measures whether by constructing embank-
ments and drainage channels or as some
Members suggested, by resorting to the
activities of afforestation, soil conservation in
the catchment area and many other things,
But the most important of it is that we cannot
forget that population of this country is more
than doubled since
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independence. 350 million has now become
more than 700 million. Human activities are
increasing. Industrialisation has prompted
further economic activities and they are
encroaching on the flood-plain areas. That is
the reason why we can say that the damages
are more and more in spite of the investment
on flood-control measures and relief which is
also increasing. Unless we control and regu-
late this human activity, perhaps, we will not
be able to reduce the flood damages as we
expect them to be. The Government of India,
perhaps, a decade ago sent a model Bill on
flood control to all the States. Except
Manipur, I should say, none of the States has
cared to pass a legislation to control and
regulate the activities in the flood-prone and
flood-plain areas. So, the damages occur
every year.

Sir I do share the agony of the Members.
But, Sir, if you look into the figures, if we
start from Assam because some of the
Members from Assam have complained that
we are biased against Assam and that we are
not taking enough care of Assam, I can
inform the House that an amount of Rs. 13.50
crores was released as Central loan assistance
towards work component of the flood control
schemes in Brahmaputra valley to the
Government of Assam during 1986-87. Due
to constraint of funds it was not possible for
us to give advance plan assistance over and
above what was released during the year.
However, during the current financial year, in
the year 1987-88 the Budget provision for
Centra] loan assistance towards flood control
work component is Rs. 21 crores. Why I am
saying all this is because out of the Rs. 150
crore outlay under the Central sector for flood
control provided In the 7th Five Year Plan,
the outlay for Assam for the benefit of the
Brahmaputra Valley alone is about Rs. 105
crores.

THE VICE-CHAIRMAN SHRI JAGESH
DESAI): Nearly 66 per cent.

SHRI B. SHANKARANAND: Yes, Sir, it
is 70 per cent. This is what we are giving to
Assam. About 70 percent of the total amount
is given to Assam and if I can say the Central
loan assistance to Assam towards work
component is Rs. 70
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crores and grant-in-aid to the Brahmaputra
Board for conducting investigations and
preparation of the master plan and other
assigned works is Rs. 35 crores.

I have already stated that we have already
released some money to Assam. But even
then I am surprised to see that some
Members complaint against the Government
of India. Now, Assam is the only State in the
country, entire country, where the
Government of India is directly spending
money for flood control. Having established
the Brahmaputra Board the Government of
India is directly incurring expenditure for
flood control which is the constituiona]
responsibility of the State Government. I do
not think that the complaint from Assam
Members is justifiable.

SHRI RAM AWADESH SINGH: Why
not Bihar?

SHRI B. SHANKARANAND: I am
coming to Bihar.

Sir, the main grievance was why I have not
visited Assam. Yes, it is a fact I could not go
to Assam. But it is not a fact that [ have never
visited Assam. | went to Assam in 1985. 1
made an aerial survey. And at Gauhati during
my visit I released about Rs. 4 to 5 crores on
the spot as Central loan assistance. It is not
that I have not visited Assam. And it is not
that I have not visited West Bengal because
when [ visited Bihar and made an aerial
survey, | also covered part of West Bengal. 1
went up to Farraka, [ saw Malda, the area that
was flooded. And I propose to visit West
Bengal and Assam shortly.

SHRI RAM AWADESH SINGH: In 1985
your Government was in Assam.

SHRI B. SHANKARANAND: What can |
do? I cannot help you.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): We are talking of
1987.

SHRI B. SHANKARANAND; Sir it
is not that having come forward to help
the States to such an extent if Assam

people...
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The Business Advisory Committee
has decided that the House should sit longer
than 6 p.m. whenever necessary. I want to see
the convenience of the House. Thank you.

SHRI B. SHANKARANAND: Now,
coming to the Master Plan, as I said the
Brahmaputra Board, which was constituted,
prepared the Master Plan . The Master Plan is
sent to the State Government. May I inform
the House that we have yet to receive the
report from the Assam Government on the
Master Plan. I need not go into it. I am not
here to score any debating point. We have to
work together, the States and the Centre. We
have to save the people. We have to save the
losses, the loss to the property the loss to the
cattle, the crops and all that. Here at least let
not the politics play its role when the people
are in distress. I know that Members can
score debating points when there is politics.
But whenever there is no politics we wish the
States cooperate with the Centre. It is always
useful to reduce the problems and save
human misery.

Sir, I can give certain figures to the House
about the damage so far which have occurred
up to 17th August, 1987. They are all
tentative figures. In Assam the area affected
is 26.79 lakh hectares. The population
affected is 74.53 lakhs. The area that is
damaged is 4.63 lakh hectares. And the crops
damages are worth Rs. 106.30 crores. I need
not go into the damage to house and other
property. Total human lives lost as reported
are 66, and the total damage to crops, houses
public utility etc., comes to about Rs. 223.69
lakh. This is as on 17th August 1987.

In Bihar, the area affected is 10.56 lakh
hectares and population affected is 99.20
lakh, or about a crore.

SHRI RAM AWADESH SINGH: This is
not so. It is roundabout 4 crore.

SHRI B. SHANKARANAND:
Damage to crops is Rs. 33.14 crore and
number of human lives lost in Bihar is re-
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ported to. be 60. Total damage is Rs.
38.81 crores.

Coming to West, Bengal, the area affect
ed is 3 lakh hectares. Population affected
is 21 lakh and damage to crops is Rs. 30
crore. Total damage figures are not
available. Human lives lost are 26. West
Bengal figures are tentative in the sense
that damage shown is with regard to
Dinajpur and Malda only. Information
with regard to other areas is not yet avail
able.

SHRI GHULAM RASOOL MATTO:
Is it continuing?

SHRI B. SHANKARANAND: Naturally;
the water is still flowing, and the correct
figures will be available when actual
assessment is taken.

SHRI GHULAM RASOOL MATTO:
What about Jammu and Kashmir?

SHRI B. SHANKARANAND: Population
affected in Jammu and Kashmir is 0.15 lakh
and the value of damage to crops is, I don't
know whether it is Rs. 110 crores or...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI) Probably it is in lakhs.

SHRI GHULAM RASOOL MATTO: No,
no; damage is of the order of Rs. 200 crore.
The problem is right from April and May.

SHRI B. SHANKARANAND: These are
the total figures.

Human lives lost are 62, as reported.

Plan investment on flood control works
from 1951, right from the planned deve-
lopment of the country, till the end of Sixth
Plan State sector and Central sector
together—is Rs. 1739.96 crores. During
1985-86, total investment is Rs. 167.64 crore;
during 1986-87 it is Rs. 184.56 crores and
the outlay for 1987-88 is Rs.

182.30 crore.

Physical achievements due to flood control
works by this huge investment are at the end
of the Sixth Five-Year Plan
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period, we have been able to construct
embankments of the order of 14,162 kms.
The length of drainage channels is 26,119
kms. Towns protected—375. Villages
raised—4696. During 1985-86 length of
embankments—182kms. Length ot drain-age
channels-253 kms. Towns protected-7.

I would alio like to inform the House about
the protection as on 31-7-87. In the case of
Assam, the total fiood-prone area is 3.15
million hectares. Area protected with long-
term measures is 1.546 miliion hectares. This
comes to about 50 per cent. In the case of
Bihar, the total llood-pronc area is 4.26
million hectares. Protection given is 1.854
million hectares. This is about 50 per cent. In
the case of West Bengal, the flood-prone area
is 2.65 million hectares. Protection given is
1.682 million hectares. During 1986, the area
affected is 1.80 miliion hectares. During high
floods, some protected areas are also affected
to the failure of sume protective works. The
question has been raised as to what is the
damage out ot the protected area. When 1
visited nihar, the Bihar Government was not
able to give this figure because they had not
been maintaining details of area-wise damage
in the flood-prone areas.

In regard to West Bengal, it is true that
certain parts of West Bengal are still reeling
under heavy floods. I do not intend to dispute
the contention made by the hon. Member,
however exaggerated it may be. People are
still suffering. Highways are cut off. Railway
lines are cut off. Embankments have been
breached. The entire area is under floods.
One cannot imagine the misery and agony.
People are really suffering. But Sir, efforts
are being made to rush help to the people.
The total damage can be ascertained only on
receipt of report from the State Government
and when the Central team goes there and
gives its assessment.

Sir, in regard to Central loan assistance, as
I said earlier, in the case of Assam, the
Minister of Agriculture, when he visited
Assam, recommended Rs. 10 crores as ways
and means advance against final payment
based on the report to be submitted by the
Central team which visited the flood-affected
areas of Assam from 10th to 13th August,
1987. The supplementary memo-
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randum submitted by the Government of
Assam during the visit of the Central team
was of the order of Rs. 217.56 crores. The
Centre's share of margin money of 50 per
cent amounting to Rs. 3.63 crores has been
released. Sir, with regard to margin money, I
must say that 50 per cent of the Centre share
of the margin money will be released only
when the State Gov-ernmsnt has first spent
50 per cent of the share. Only after spending
the 50 per cent of the margin money share,
they are entitled to ask for the margin money.
Up till now there is no request for release of
margin money from the Governments of
West Bengal and Bihar. It is evident that
these States have not spent their margin
money and that is why they have not re-
quested for the margin money. For Assam,
the Central share of margin money amounting
to Rs. 3.625 crores has already been released.

SHRI RAM AWADESH SINGH: Bihar
did not demand.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He has replied to that.

SHRI B. SHANKARANAND: Sir,
Members have asked why we should not have
discussion with the Nepal Government with
regard to construction of reservoirs in Nepal
areas so that the flood water could be
controlled. May 1 say that we have been in
negotiation with the Government of Nepal?
At the secretariat level these things are raised.
But one thing we should not forget and that is
that for all the rivers that flow from Nepal to
India and join the Ganges if we build reser-
voirs, they will have very little flood
moderation effect. Even if reservoirs are built
in Nepal, there will be very little flood
moderation effect, but it is true of the river
Kosi. If we can build a reservoir for Kosi, as
is envisaged, perhaps that will reduce
considerably the flood ravages down below in
Bihar.

I do not want to take time of the House
because the purpose of this Call Attention
motion is to call the attention of the Gov-
errment, they have called the attention of the
Government and even before calling the
attention of the Government, the Government
have taken steps.
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SHRI ALADI ARUNA alias V.
ARUNACHALAM. You have not said
anything about linking of the rivers.

SHRI B. SHANKARANAND; About
Uniting of rivers, references have been made
to Dr. K. L. Rao's proposal of the Kaveri-
Ganga link. This issue was gone into in detail
by experts and engineers and it has been
found that though it is technically feasible, it
is economically not feasible becuase its cost is
perhaps not going to justify the linkage. Even
then concept of river linkage has been
accepted by the Goverrimenl of India.
Technical experts have thought about it and
now the National Water Development Agency
has Deen established to see whether the rivers
can be linked and water can be carried from
the surplus areas to deficit areas. This is
national perspective, as we call it, and it has
two major components regarding the
Himalayan rivers and the Peninsular rivers.
This Agency is in action. It is investigating,
undertaking surveys and it has now located
certain sites where river linkages could be
established, where storages could be built so
that water from the Godavary could be
brought up to the Kaveri. So also is the
position with regard to the Himalayan rivers.
It is not that we have given up the idea. The
matter is under investigation.
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SHRI RAM AWADESH SINGH What
about'widening and deepening of the rivers?

SHRI B. SHANKARANAND: Deepening of
rivers means desilting of the rivers ft is still a
challenge to the engineering of the country. 1
have asked my engineers to see whether they
can take up some research work, to see
whether siltation can be prevented and the
bed of the river can be deepend. I think I
have taken much of the time of the House. I
certainly promise that the suggestions made,
by the hon. Members will be seriously taken
into consideration by the Government and
whatever action is feasible and practicable
will be taken in the matter.

ALLOCATION OF TIMEFOR DIS
POSAL OF GOVERNMENT AND
OTHER BUSINHSS

THE VICE-CHAIRMAN (SHRI JAGESH
DESALI); I have to make one announcement. [
have to inform Members that the Business
Advisory Committee at lis meeting held
today, the 20th August, 1987, allotted time
for Government Legislative and other
Business as follows:

Business

1 Consideration and passing of the Esseniial Commodities

(Specia' Provisions) Continuance Bill 1987 as passed by

the Lok Sabha

2. Discussion on the Resolution seeking disapproval of the

Time allotted 3

2 hours

Tenomt and Disruptive Activities (Prevention) Ordin
ance, 1987 and consideration and passing of the Terrorist
and Disruptive Activities (Prevention) Bill, 1987 as pass-

ed by the Lok Sabha

3. Consideration and return of the Appropriation Bill, 1987

as passed by the Lok Sabha

3 hours

4. Consideration and return of the Brentford Electric (india )
Limited (.Acquisition) and Transfer of Uadertakings

The House now stands adjourned and

will meet again tomorrow at 11 A.M.

GMGIPMRND—RS 1—926

The House then adjourned at twenty-two
minutes past six of the clock till eleven of the
clock on Friday, the 21st August, 1987.



